
INFORMATION PERTAINING TO THE SAMADHAN SAMAROH 2026 as on 06.06.2026. 

PROFORMA 

S.N

o 

Name of 

the Station 

 

No. of 

cases 

identifi

ed 

and 

share

d by 

APSL

SA 

No. 

of  

notic

es 

issu

ed 

No. of 

notic

es 

serve

d 

No. 

of 

noti

ces 

uns

erv

ed 

Details of 

Publicity and 

Awareness 

caused 

Details coordination 

meetings conducted with 

the Stakeholders 

Pre-

Sittin

gs 

atten

ded 

by 

partie

s 

throu

gh 

VC 

No. of 

cases in 

which 

parties 

expresse

d 

willingnes

s to settle 

their 

cases 

(consent) 

Dates of 

Pre Lok 

Adalat 

conciliation

/ sittings 

scheduled 

Other 

relevant 

information 

1 DLSA, 

RAJAMAH

ENDRAVA

RM 

07 65 44 21 This Authority 

has given vide 

publicity through 

print and 

Electronic Media 

and also through 

the local 

channel. Afffixed 

hordings at bar 

associations and 

at Magistrate 

court complex. 

Also 

communited to 

the District 

The DLSA and MLSCs in 

the district has conducted 

32 meetings with the 

stake holder 

departments, trained 

mediators, police 

officials, panel lawyers 

and para legal volunteers 

and officials of print and 

electronic media and 

appraised them about the 

special lok adalath 

scheduled to be 

conducted at Hon’ble 

Supreme Court 

4 -- 18.05.2026 

19.05.2026 

24.06.2026 

30.06.2026 

  

 

The DLSA 

and 

MLSCs in 

the district 

have 

issued 

notices to 

the parties 

to appear 

for pre lok 

adalat 

conciliation

/ mediation 

sittings 

scheduled 



collectors of East 

Godavari, 

Kakinada, 

Konaseema, 

Polavaram 

Districtrs with a 

request to direct 

the concerned 

stake holder 

departments to 

cause 

awareness on 

Samadan 

Samaroh, 2026 

(SAMADHAN 

SAMRAROH), 2026 

from 

16.05.2026 

onwards. 

No parties 

expressed 

their 

consent for 

settlement 

of their 

cases till 

today. 

 

2 MLSC, 

KAKINAD

A 

14 96 77 

 

19 --- --- -- -- 18.05.2026 

25.05.2026 

05.06.2026 

09.06.2026 

--- 

3 MLSC, 

ANAPART

HI 

02 12 12 --- Representatives 

from MLSC 

Approached the 

parties to 

motivate them 

for attending   

mediation 

Coordination meeting 

conduct at MLSC 

presence of trained 

mediator on 25.05.2026 

1 --- 25.05.2026 -- 

4 MLSC, 

ALAMURU 

01 10 01 09 Paper clipping  -- -- -- 18.05.2026 -- 



5 MLSC, 

MUMMIDI

VARAM 

03 08 02 06 Paper clipping --- -- -- 18.05.2026
26.05.2026 

-- 

6 MLSC, 

PEDDAPU

RAM 

04 15 06 09 --- --- --- --- 20.05.2026
26.05.2026
02.06.2026 

--- 

7 MLSC, 

PRATHIPA

DU 

02 8 08 0 Legal 

awareness 

Camp  

01 0 --- 16.05.2026
19.05.2026
30.05.2026 

--- 

8 MLSC, 

AMALAPU

RAM 

01 06 04 02 

 

-- Meeting with Police 

officials 

0 -- 26.05.2026  -- 

9 MLSC, 

RAMCHA

NDRAPUR

AM 

01 01 -- 01 -- -- 0 -- 25.05.2026 --- 

TOTAL 35 221 154 67 --- 35 5 --- --- --- 

 
 
 No.of Cases identified and shared by APSLSA: 35 
 No.of Notices issued: 221 
 No.of Notices Served: 154 
 No.of Notices Unserved:67 
 No.of Coordination Meetings conducted with the Stakeholders: 35 
  Pre-Sittings attended by parties through VC: 05 
 


